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qEF TREEH i ST A

% feeett, 11 |74, 2026

T3, 1288(3N).— Frs T TLFHIT o, LT TSN AT, 1956 (1956 FT 48) (S Z8H 380 THTI 3F
AtRTw g 3T ) T AT 3F T ITLTT (1) F TfT AT ¥ T AT TEHT F AT TAGA A TSTHNET HATAT
#1 STfAg=AT HEAT F.A. 4826(E) @ 22/10/2025, ST 9T F TSI, STETLTO, 90 |, |@ve 3, 396 (i) #
THRTIT AT TE off, ZIT T ST % ALt ot § NH351 F .. 27 & f6.+f.154 (wgam - qrasgsr - srveet -
FIET - AT - FAYR) TF 6 TAVE T 1A AT o (AT, ST, T ST TATAT 6 (70 I ATET=AT F STa5
a=T & At afy 1 st 27 3 st swersr iy s £y off

Y 3 ATERLAAT &7 AT ITF ATTAAT T 91T 3F T ITETT (3) F A= arera "30/11/2025 FT “F a7
Arow SfRar [ERaar”, 30/11/2025 1 “fesr webrer” " & wartora foam s o ;

STt AW TTIEERTLT T 9T 3T & dgd a1a A9 979 g2 8, ™o| ¥ = B 1 8 & 39 3f=a
&7 & e BT @,

ST TeAw ATFArRTET F I STTAfaa ¥ ey 39 T ITLTT (1) 3 A0 |, et HLHI T AT a1E T &F

qT: A, Fea 1T TLHTT, AT TTIERTET T 376 AT I8 21 1 9% 3% 3% srferfaara i ey 3= &t 37amr
(1) BT W& ATHRAT 1 TART Fd gU, T AU Fcl ¢ o6 I gt | AfafEe s 1 @i w=@iee & o s
T ST = TR

1781 Gl1/2026 )
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ST T4, e 1 ALHTY, I STTATHIH il 7T 35 T STLTT (2) o SATHALT | T AT el & o =4 sAferg=mn
& TSI H THIE 97, I A9 4 ey fw ot PeeEt & g% g srdteas €9 F deaid aeae | [iRd
2 ST |

LA
TEIT ST o TAAT ol & NH351 % .. 27 & .#1.154 (Agar - ara<gedr - sl - S¥E - i -

SIAYR) & ForT ssie it ST ATt ST AfRd ST §<=AT Aad fFawm

TS T ATH; [0 St &7 AT AT
s || a3 | s ||| g e/ Rass ARt &1 9w
ey || e TFwR || T || e
(BT
)
1 2 3 4 5 6

g
7
E

0.0124|[FTaToft ST a+TE
130 PAIKI 3

2 130 far ||fAsfy T 0.0112|[ZTAToft SrerFHTT AT
130 PAIKI 2

3 130 fa= ||fAsfT F 0.0081||s =TS HiaTaTs TaToft | faerars darars Tl
FrereraTs dsterTer T, FeherATS fivsTeTer TATO
130 PAIKI 1

0.0099|[aF =T TATE I TSAATHTT TeATATS
130 PAIKI 1/ PAIKI 1

0.0118|[THSa FATHTE FTHAT, [ATIST TATATS TEAT, TATAA
FATATE STEHAT, TAATAT TATATS TR T, A TAHAT FTATATS
FHT, ITTATE FATATE FEAT, TANTE FATATE FTHAT
132/1 PAIKI 1

0.0059||[FH T SAFATE BATS
132/1 PAIKI 2

0.004|[@ =T SETSTATE @\ e
132/1 PAIKI 3

0.0118|[fafa=are fwsiars v+
133/1 PAIKI 2

0.0075||<TTaTe STHATETE T, STHATaA StaaTaT] 4, e agq

STHATETE Toh, HSATHT STHATEH 16
133/1 PAIKI 1

0.0091||eTTaTe STHATETE T, AT StHATaT] e, feragqr
133/3 PAIKI 1

4 130 fa ||fAsiT

E

5 132 fa ||fAsir

E

6 132 foe ||f=siT

7 132 fa= [|fAstT

8 133 fa= (|t

1T T

9 133 o= (|t

10 133 fa= ||fAsfT

El
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11 133 faw ||t FO 0.0139||[HTSI=T TS TRSTATS |, T TASIHTS |,
SRTATITATS, TASHITS FIS( AT, AHTTHTS TasiigTs JIst =,
TTRITATE TASIATS IS 1T
133/3 PAIKI 2
T HT AT AT
12 100 fa= |[fAsty Bk 0.2697|@rfsrT fafimars wrgears
100
13 101 = |[Fesrt |[o=aw || 0.0576|[=F #¥=Te W= a1, 9. a==T
101
14 112/1  |[f&str Elk 0.3227 |[FTora T FTesirars Fears
o 112/1 A
15 1121 |[fFsT Fior 0.2648|[STATeI SITHSITATE TOTILAT, TG THSTATS TOILT,
e TTANTE, THSTATS TOTILAT, TRITHTS STASHTTS, TIOra<T
112/1B
16 112/1  ||f=tT T 0.0378|[TroraE 1T efiwsarer Straersrars
e 112/1 B/ PAIKI 3
17 115 fae |[fAshy Fi 0.4099|[TfzaT dfivsterer TTTATS
115 PAIKI 3
18 115 fae |[fAshy Fir 0.3007|[¥TfzaT Fears=T STaTaTE
115 PAIKI 2
19 115 fa=r ||t FiO 0.2391|(fFerTTE FTaaTE Tiear
115 PAIKI 1/ PAIKI 1
20 115 faer ||fAstT FO 0.185|[THTATE FTa=IaATE TiEAT
115 PAIKI 1/ PAIKI 2
21 116 fa=r ||f=fr FiO 0.3595|[{TfEaT FETSTHTE TTSTEATS
116
22 153 fa=r ||f==fT FO 0.1562|[Fe[a STAATATE FFAT , AL STAATATS FFAT
153/1 / PAIKI 1
23 153 fie ||f=stT T 0.1949|[THETHTE BIAATS FHY
153/1
24 153 fie ||f=stT T 0.2273|[zFA FAqTE FeRTHATS
153/2 / PAIKI 1
25 157 for ||fAsfy FO 0.2637||[HTET4TE TTSHTS Teh, TRt HIgASTs T, TATaT
HIETATE TAF, HIAATATE HIGAATE Th, ATAATS HIGTATE T
157/5 PAIKI 1
26 157 fae ||fAstT FiO 0.0848|[7T% HITLTATS HIGAHTS, AqTa HIeera TS 1, Hfeee
HICTSTATE T, A AT ATeAT HIAATHATE HIGTATS T, T
HIALTTS T T A7 JTelt HIAaTs Higa9Ts O
157/5 PAIKI 2
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27 157 faer FO 0.33||AqAATE HIEAATE T, TE@TT AANTE e, T AANTE T
(|RFIT ) AT ATAT STTAATE HIGAATS TH
157/5 PAIKI 3
28 157 fo= Elk 0.1588)|[7iF BIAHTS AETSATE, TlAATAT BIAAATE T, STFATATE
BRTAATS T, FAaTa SIAHTS 10, FHReledTs SRrs 6
157/3 PAIKI 1
29 157 = FO 0.2154||fFeTTATE BIFATE T , FIS(a fheredTs T, e
TremeaTs Tieh (1T ) AT ATe(t FReneaTs S TS T, 9o
fronaTE T (%) AT aTelt FReneeTTs sRmaTE O
157/3 PAIKI 3
30 157 fa= i 0.2183||{srf=aTE BRFATE T, FAOTSA ATFAATE T, FeAT
ATATATE Tk (FF11T) A7 ATeAT ATPTTATE BEAATS T, SaT
ATTTE T (FR)AT aTeAt ATHAATE BIAATE T, FTeT
APTTATE T (FRAT) AT ATeAT APATATS ZIATE T
157/3 PAIKI 2
31 157 fo=r T 0.1012||fReATTHTE STHATITHAATE T(H, ATAATA QA TTHTE T,
157/2 PAIKI 1
32 186/1 Fir 0.2583||9ITg HAaT TIETHTE ¥, Has
e 186
33 186/1 F 0.3974||Z1sfT AT efivstare ., §as, ST aageare areft
GE 186/ PAIKI1/ PAIKI1
34 186/1 FiO 0.2079|[=TefT TeraaTs TS .. {as
o 186 / PAIKI 1
35 186/1 Fi 0.2752|[@Teft TerATE TAOTATE T Haa
o 186/ PAIKI 1 / PAIKI 2
36 186/3 T 0.1739|[@mTHd e gHITATE 3T
o 186 / PAIKI 2 / PAIKI 2
37 186/3 Fior 0.1704|[aTeT IgaaTeT faxrateT, ater waaTeT fEerarer
e 186 / PAIKI 2 / PAIKI 1
38 187 far FO 0.0724||T2TSTT SIATE ATATATS, ATHTEAT BIFATE TTSTAT
TRTS BIAATE TS AT, TR SIAATS TET 1T
187 PAIKI 1
39 187 o= F 0.125||feRTTesT Fiare srastrars
187 PAIKI 2
40 187 fi= T 0.0625|(feiTTesT foheraTs WiwsraTs, foRmmeT fraram qeerars . a7
T, foRTTesT freaTere grerars, fomeT frfvarsrars qrerars
187 PAIKI 3
41 25 famr i 0.2174|Era R figars agars
25
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42

26 o=

E

0.5915

ZET FHTS TS T@TToraT =i/ Samars g, afeaars
frarars rafar, aeaars derars satan, afaaars
HTETaTE AT

26

43

27 o=

0.0215

AT T (afeas T UA.T)
27 | PAIKI 3 / PAIKI 2

44

27 o=

0.0577

AT T (afeas T UA.T)
27 [ PAIKI 3 / PAIKI 2

45

27 o=

0.1266

FIATIT ATCOTATE, HIATAATE
27 PAIKI 4

46

27 o=

0.1623

FIATAT ATLOTHATE ATATTATE
27 PAIKI 1

47

33

EIE T ]

0.0602

TReTTTATS FIASIIATE AITSTAT, AT =ATATS AiiorT, e
FrEaaTS QISTET, ST HAaars ST 77 aredt argas
GUEEL

33/ PAIKI 2

48

33+

El

0.1503

IS AT FFefATs | FoET Miaears wemefiare
T AT aTE FERITITE, T Fearaa e FfaTE
33

49

33

0.1995

GUEEISIERERIER: G EEIE IS IERE RIS I
FRIEEEIERERIFRISEINECEEIESIERERIEIEETS
SRRIECEICREEIEE IS e

33/ PAIKI 1

50

373 o=

0.4434

ff IR =T AT, T AT
373 A PAIKI 5/ PAIKI 1

51

42 o=

0.0782

LTV FLIAATE TAGISHATS , L@V @S TBIEATS
L@ AT TRIEATS
42

52

43 e

0.1353

ELETIT FTATATE TAGISATS |, LTI STLEATE T EATS
FraToft AT ToErETE
43

53

44/1 o=

0.0951

ATV FIIAATE TAGISHTS , ZLETUT @S TGIEATS
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EASC I IERIER R IR IES
44/1 PAIKI 1

54

44/1 fa=

0.1182

AT AT ATE TEITATS
44/1 PAIKI 2

55

45 o=

0.3102

AT AT ATE TEITATS
45 PAIKI 1

56

50 fo=r

0.0178

TTATATE AEHAAATE TAAT
50/1

57

50/2 fa=

I T

0.0202

LA FLAAATE TRISHTS , BT SLHENTE TIHISHTE
ERSCILI I ERICE RS EARK 1)
50/2

58

51 =

E

0.1603

FIATAT TSATE TCATATS
51 PAIKI 2

59

51 =

0.0541

ETaT gLATATE FIATAT, JULAATS FLLAATS FHIATAT, IR
FLATATS HIATAT
51/ PAIKI 1 / PAIKI 1

60

51 fo=

El

0.0365

oY Fee (ufeas T vA.T)
51/ PAIKI 1/ PAIKI 2

61

63 for e

El

0.1085

FATE ARTTSTATE FT@TO, ITTRTET AATE T,
STTEAATE as(ATS gL@Tit, fSnTer asrerer gearott
63/1 PAIKI 2

62

63 A

0.3362

FS[ATE ARTTSATS ZL@TUIT, ATLETAA a9oTs ga@Tuit,
SRATATE aqaTs grEmfY, Srraer asterrer gramfy
63/2.

63

64 o=

E

0.1376

ERLERIEERE IR ISR NI
64 PAIKI 1

64

64 foe

El

0.0617

Frefree Rearears Arfsem, fAferas Regwars arfET,
qeraaTs e s JrfSeE, g freea s qfSe,
64 PAIKI 1/ PAIKI 1

65

64 fa=

0.0636

GUEEIEIE GIEEIRU G 1ES
64 PAIKI 2/ PAIKI 2

66

64 fa=

0.0809

RERECHECRNICESIEY
64 PAIKI 2/ PAIKI 1

67

65/1 for e

0.1941

HUEKRICIECIENECEUIE
65/ 1 PAIKI 2 / PAIKI 1

68

65/1 fo=

ET T T

0.034

T Sr9TATS HIgASTS

65/1 PAIKI 2
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69 79 fq  |[Fewr EELES 0.0535||=ft Fw=hT =< AT, . T=1AT
79/1.

0.7619||=t F==hT< =< AT . F=1AT
79/1.

0.1806|[F =T e TasaTe
88 PAIKI 1/ PAIKI 3

0.1698|[F = afeqres THsiaTs
88 PAIKI 1/ PAIKI 1

0.1586|(F =T FATIraT THSHTATS
88 PAIKI 1/ PAIKI 2

70 79 fq  |[Fe=wrr

71 88 = ||fsMt

72 88 = ||fsMt

73 88 = ||fsht

74 89 fmr ||t 0.0151||#ft &7=1e ( @fea Te UA.1.)

89 / PAIKI 2 / PAIKI 3

75 89 fmr ||t 0.0371||#ft &7a1e ( afea Te UA.T.)

89 / PAIKI 2 / PAIKI 3

0.1537|[qhTere ATHSIITS FISHAT, SHTT JTHSTATS TISi,
ST STTSITATS FISTHET, AaTe ITHSITATS |IST T,
THOTATE JTSHTATS ISt

96 PAIKI 1

0.1718|[E=f=T Stradta efi=srs | Fefi= Tfiaree direars, Fsi=m
TS fEaTs
96 PAIKI 2

78 98/1 fore ||fAstt Fior 0.0613|[ATTS=T fAgaTs qasitars
98/1 PAIKI 2

76 96 fam  ||f=sh

3 3| B B B B g

77 96 o ||fAstr

El

Total|[12.0823

[T. . GJ/P/V/13/201 9/3D]
9 FHTHET, Feaw

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 11th March, 2026

S.0. 1288(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport and
Highways, 4826(E) Dated:22/10/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-section
(i1) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter referred to
as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule annexed to
the said notification for construction of Toll Plaza Maintenance, management and operation of NH351 in the stretch of
land from Km. 27 to Km. 154 (MAHUVA - SAVARKUNDALA - AMRELI - BAGASARA - VADIA - JETPUR)
in the district of AMRELI in the state of GUJARAT

And whereas the substance of the said notification has been published in “The Times of India” dated
30/11/2025 , “Divya Prakash” dated 30/11/2025 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;
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And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH351 in the stretch
of land from Km. 27 to Km. 154 (MAHUVA - SAVARKUNDALA - AMRELI - BAGASARA - VADIA -
JETPUR) in the district of AMRELI in the state of GUJARAT.

State: GUJARAT District: AMRELI

SL. || Survey/Plot || Type of Land Nature of Areal| Name of Land Owner/Interested Person

No. Number Land (in

Hectares)
1 2 3 4 5 6

Taluk: Kunkavav Vadia

Village: Morvada

1 130 Min Private Agriculture 0.0124|[RAMANI BHARATKUMAR BACHUBHAI
130 PAIKI 3

2 130 Min Private Agriculture 0.0112||RAMANI SHAILESHKUMAR BACHUBHAI
130 PAIKI 2

3 130 Min Private Agriculture 0.0081|/|ARVINDBHAI BHIKHABHAI RAMANI,
DINESHBHAI BHIKHABHAI RAMANI,
NILESHBHAI DHIRAJLAAL RAMANI,
MUKESHBHAI DHIRAJLAL RAMANI
130 PAIKI 1

4 |[130 Min Private Agriculture 0.0099||VEKARIYA RAJUBHAI URFE
RAJESHKUMAR VALLABHBHAI
130 PAIKI 1/ PAIKI 1

5 132 Min Private Agriculture 0.0118|[RAMJUBEN BABABHAI BASIA,
GULABBEN BABABHAI BASIA, ILABEN
BABABHAI BASIA, NAYNABEN
BABABHAI BASIA, NILAMBEN BABABHAI
BASIA, UDAYBHAI BABABHAI BASIA,
RAVIBHAI BABABHAI BASIA
132/1 PAIKI 1

6 132 Min Private Agriculture 0.0059|[BASIYA ANAKBHAI MULUBHAI
132/1 PAIKI 2

7 {|132 Min Private Agriculture 0.004|[BASIYA JAYRAJIBHAI MULUBHAI
132/1 PAIKI 3

8 {133 Min Private Agriculture 0.0118||BIPINBHAI BHIMAJIBHAI RANK
133/1 PAIKI 2
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133 Min

Private

Agriculture

0.0075

SHANTABEN JAMANADAS RANK,
JOSANABEN JAMANADAS RANK,
DILIPKUMAR JAMANADAS RANK,
SANJAYKUMAR JAMANADAS RANK
133/1 PAIKI 1

10

133 Min

Private

Agriculture

0.0091

SHANTABEN JAMANADAS RANK,
JOSANABEN JAMANADAS RANK,
DILIPKUMAR JAMANADAS RANK,
SANJAYKUMAR JAMANADAS RANK
133/3 PAIKI 1

11

133 Min

Private

Agriculture

0.0139

SOJITRA RAVJIBHAI GANGAIJIBHAI,
PURIBEN RAVIJIBHAI SOJITRA,
JAGDISHBHAI RAVIJIBHAI SOJITRA,
MANISHBHAI RAVIJIBHAI SOJITRA,
RAKESHBHAI RAVJIBHAI SOJITRA
133/3 PAIKI 2

Villa

ge: Vadia

12

100 Min

Private

Agriculture

0.2697

SOJITRA BIPINBHAI RANCHHODBHALI
100

13

101 Min

Government

Waste Land

0.0576

SHREE SARKAR GAUCHAR GRA. PAN.
VADIYA
101

14

112/1 Min

Private

Agriculture

0.3227

RANPARIYA KANJIBHAI VITHALBHAI
112/1 A

15

112/1 Min

Private

Agriculture

0.2648

JAYABEN SHAMIJIBHAI RANPARIYA,
NIRMALABEN SHAMJIBHAI RANPARIYA,
BHARATBHAI SHAMJIBHAI RANPARIYA,
MAHESHBHAI SHAMJIBHAI RANPARIYA
112/1B

16

112/1 Min

Private

Agriculture

0.0378

RANPARIYA DHIRAJLAAL JIVRAJBHAI
112/1 B/ PAIKI 3

17

115 Min

Private

Agriculture

0.4099

GADHIYA DHIRAJLAAL DAYABHAI
115 PAIKI 3

18

115 Min

Private

Agriculture

0.3007

GADHIYA VALLABHDAS DAYABHAI
115 PAIKI 2

19

115 Min

Private

Agriculture

0.2391

KISHORBHAI BAVDINBHAI GADHIYA
115 PAIKI 1 /PAIKI 1

20

115 Min

Private

Agriculture

0.185

RAMESHBHAI BAVDINBHAI GADHIYA
115 PAIKI 1/ PAIKI 2

21

116 Min

Private

Agriculture

0.3595

GADHIYA HANSRAJBHAI
RANCHHODBHAI
116

22

153 Min

Private

Agriculture

0.1562

MADHUBEN JAYANTIBHAI THUMMAR,
VRAJESH JAYANTIBHAI THUMMAR
153/1 / PAIKI 1

23

153 Min

Private

Agriculture

0.1949

RAMESHBHAI CHHAGANBHAI
THUMMAR
153/1
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24

153 Min

Private

Agriculture

0.2273

THUMMAR VINUBHAI VASHRAMBHAI
153/2 /PAIKI 1

25

157 Min

Private

Agriculture

0.2637

MOHANBHAI GANGAJIBHAI RANK,
RASILABEN MOHANBHAI RANK,
ILABEN MOHANBHAI RANK,
MAULESHBHAI MOHANBHAI RANK,
ATULBHAI MOHANBHAI RANK
157/5 PAIKI 1

26

157 Min

Private

Agriculture

0.0848

RANK MAULESHBHAI MOHANBHALI,
DIPABEN MAULESHBHAI RANK,
NIDHIBEN MAULESHBHAI RANK, MINOR
GUARDIAN OF MAULESHBHAI
MOHANBHAI RANK VATSAL
MAULESHBHAI RANK ,MINOR GUARDIAN
OF MAULESHBHAI MOHANBHAI RANK
157/5 PAIKI 2

27

157 Min

Private

Agriculture

0.33

ATULBHAI MOHANBHAI RANK,
REKHABEN ATULBHAI RANK, MAAN
ATULBHAI RANK ( MINOR ) SON OF
ATULBHAI MOHANBHAI RANK

157/5 PAIKI 3

28

157 Min

Private

Agriculture

0.1588

RANK CHHAGANBHAI GANGAJIBHAI,
SAVITABEN CHHAGANBHAI RANK,
ASHVINBHAI CHHAGANBHAI RANK,
SUMITABEN CHHAGANBHAI RANK,
KISHORBHAI CHHAGANBHAI RANK
157/3 PAIKI 1

29

157 Min

Private

Agriculture

0.2154

KISHORBHAI CHHAGANBHAI RANK,
SARJUBEN KISHORBHAI RANK, KRISH
KISHORBHAI RANK (MINOR) SON OF
KISHORBHAI CHHAGANBHAI RANK,
BHAVYA KISHORBHAI RANK (MINOR)
SON OF KISHORBHAI CHHAGANBHALI
RANK

157/3 PAIKI 3

30

157 Min

Private

Agriculture

0.2183

ASHVINBHAI CHHAGANBHAI RANK,
MANISHABEN ASHVINBHAI RANK, RUTVI
ASHVINBHAI RANK (MINOR) DAUGTHER
OF ASHVINBHAI CHHAGANBHAI RANK,
AARYA ASHVINBHAI RANK (MINOR)
DAUGTHER OF ASHVINBHALI
CHHAGANBHAI RANK, KAANANA
ASHVINBHAI RANK (MINOR) DAUGTHER
OF ASHVINBHAI CHHAGANBHAI RANK
157/3 PAIKI 2

31

157 Min

Private

Agriculture

0.1012

DILIPBHAI JAMNADASBHAI RANK,
BHAVNABEN DILIPBHAI RANK,
SONALIBEN DILIPBHAI RANK,
SAGARBHAI DILIPBHAI RANK
157/2 PAIKI 1

32

186/1 Min

Private

Agriculture

0.2583

SHAH SONALBEN PARAGBHAI RE.
MUMBAI
186
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33

186/1 Min

Private

Agriculture

0.3974

DOSHI MANHARLAAL DHIRAJLAAL RE,
MUMBALI, JATIN MANHARLAAL DOSHI
186/ PAIKI1/ PAIKI1

34

186/1 Min

Private

Agriculture

0.2079

DOSHI PRASHANTBHAI PRAVINBHAI RE.
MUMBAI
186 / PAIKI 1

35

186/1 Min

Private

Agriculture

0.2752

DOSHI PARESHBHAI PRAVINBHAI RE.
MUMBAI
186/ PAIKI 1 / PAIKI 2

36

186/3 Min

Private

Agriculture

0.1739

TARAMATIBEN HAMIRBHAI DER
186 / PAIKI 2 / PAIKI 2

37

186/3 Min

Private

Agriculture

0.1704

VALA UDAYVALA VIRAVALA, VALA
VIKRAMVALA VIRAVALA
186 / PAIKI 2 / PAIKI 1

38

187 Min

Private

Agriculture

0.0724

PATOLIYA CHHAGANBHAI VALABHALI,
NATHIBEN CHHAGANBHAI PATOLIYA,
RAVIJIBHAI CHHAGANBHAI PATOLIYA,
NARENDRABHAI CHHAGANBHAI
PATOLIYA, MUKTABEN CHHAGANBHAI
PATOLIYA, JAGRUTIBEN
CHHAGANBHAI PATOLIYA

187 PAIKI 1

39

187 Min

Private

Agriculture

0.125

SHINGALA KANTABEN BHIMAJIBHAI
187 PAIKI 2

40

187 Min

Private

Agriculture

0.0625

SHINGALA KISHORBHAI BHIMAIJIBHALI,
SHINGALA GEETABEN SURESHBHAI TE
GU. NA PATNI, SHINGALA KRISHNABEN
SURESHBHAI, SHINGALA GIRIRAJBHAI
SURESHBHAI

187 PAIKI 3

41

25 Min

Private

Agriculture

0.2174

DHOLARIYA BHIKHUBHAI BACHUBHAI
25

42

26 Min

Private

Agriculture

0.5915

HANSABEN KANJIBHAI RAKHOLIYA D/O
BHIKHABHAI DHOLARIYA, LALITBHAI
BHIKHABHAI DHOLARIYA, VINUBHAI
BHIKHABHAI DHOLARIYA,
SANJAYBHAI BHIKHABHAI
DHOLARIYA, MANISHBHAI
BHIKHABHAI DHOLARIYA, ASHVINBHAI
BHIKHABHAI DHOLARIYA

26

43

27 Min

Private

Agriculture

0.0215

SHREE SARKAR ( PUBLIC ROAD N.A.)
27/ PAIKI 3 / PAIKI 2

44

27 Min

Private

Agriculture

0.0577

SHREE SARKAR ( PUBLIC ROAD N.A.)
27/ PAIKI 3 / PAIKI 2

45

27 Min

Private

Agriculture

0.1266

DHOLARIYA NARANBHAI BHOVANBHAI
27 PAIKI 4

46

27 Min

Private

Agriculture

0.1623

DHOLARIYA NARANBHAI BHOVANBHAI
27 PAIKI 1
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47

33 Min

Private

Agriculture

0.0602

KISHORBHAI KANJIBHAI SOJITRA,
LABHUBEN CHIMANBHAI SOJITRA,
URVISHA CHIMANBHAI SOJITRA,
ANURAAG CHIMANBHAI SOJITRA Son of
LABHUBEN SOJITRA

33/ PAIKI 2

48

33 Min

Private

Agriculture

0.1503

SOJITRA LABHUBEN KARAMASHIBHAI,
SOJITRA GOVINDBHAI
KARAMASHIBHAI, SOJITRA
LALAJIBHAI KARAMASHIBHAI SOJITRA
VALLABHBHAI KARAMASHIBHAI

33

49

33 Min

Private

Agriculture

0.1995

SOJITRA JIVRAJBHAI MULAJIBHALI,
DILIPBHAI JIVRAJBHAI SOJITRA,
HARSHABEN JIVRAJBHAI SOJITRA,
VITHALBHAI JIVRAJBHAI SOJITRA,
JAYSHREEBEN JIVRAJBHAI SOJITRA
33/ PAIKI 1

50

373 Min

Government

Waste Land

0.4434

SHREE SARKAR GAUCHAR GRA. PAN.
VADIYA
373 A PAIKI 5/ PAIKI 1

51

42 Min

Private

Agriculture

0.0782

HARKHANI JAMNABEN RANCHHODBHALI,
HARKHANI BABUBHAI RANCHHODBHALI,
HARKHANI VITHTHALBHAI
RANCHHODBHAI, HARKHANI PUNABHAI
RANCHHODBHAI, HARKHANI
KARSHANBHAI RANCHHODBHALI,
HARKHANI HARSUKHBHAI
RANCHHODBHAI, HARKHANI
NANDUBEN RANCHHODBHALI,
HARKHANI GULABBEN RANCHHODBHALI,
HARKHANI SAVITABEN RANCHHODBHAI
42

52

43 Min

Private

Agriculture

0.1353

HARKHANI JAMNABEN RANCHHODBHALI,
HARKHANI BABUBHAI RANCHHODBHALI,
HARKHANI VITHTHALBHAI
RANCHHODBHAI, HARKHANI PUNABHAI
RANCHHODBHAI, HARKHANI
KARSHANBHAI RANCHHODBHALI,
HARKHANI HARSUKHBHAI
RANCHHODBHAI, HARKHANI
NANDUBEN RANCHHODBHALI,
HARKHANI GULABBEN RANCHHODBHALI,
HARKHANI SAVITABEN RANCHHODBHAI
43

53

44/1 Min

Private

Agriculture

0.0951

HARKHANI JAMNABEN RANCHHODBHALI,
HARKHANI BABUBHAI RANCHHODBHALI,
HARKHANI VITHTHALBHAI
RANCHHODBHAI , HARKHANI PUNABHAI
RANCHHODBHAI, HARKHANI
KARSHANBHAI RANCHHODBHALI,
HARKHANI HARSUKHBHAI
RANCHHODBHAI, HARKHANI
NANDUBEN RANCHHODBHALI,
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HARKHANI GULABBEN RANCHHODBHALI,
HARKHANI SAVITABEN RANCHHODBHAI
44/1 PAIKI 1

54

44/1 Min

Private

Agriculture

0.1182

SOJITRA LILESHBHAI GORDHANBHAI
44/1 PAIKI 2

55

45 Min

Private

Agriculture

0.3102

SOJITRA LILESHBHAI GORDHANBHAI
45 PAIKI 1

56

50 Min

Private

Agriculture

0.0178

DAYABHAI LAKHAMANBHAI
PANSURIYA
50/1

57

50/2 Min

Private

Agriculture

0.0202

HARKHANI JAMNABEN RANCHHODBHALI,
HARKHANI BABUBHAI RANCHHODBHALI,
HARKHANI VITHTHALBHAI
RANCHHODBHAI, HARKHANI PUNABHAI
RANCHHODBHAI, HARKHANI
KARSHANBHAI RANCHHODBHALI,
HARKHANI HARSUKHBHAI
RANCHHODBHAI, HARKHANI
NANDUBEN RANCHHODBHALI,
HARKHANI GULABBEN RANCHHODBHALI,
HARKHANI SAVITABEN RANCHHODBHAI
50/2

58

51 Min

Private

Agriculture

0.1603

KATHIRIYA RAJUBHAI VALLABHBHAI
51 PAIKI 2

59

51 Min

Private

Agriculture

0.0541

REKHABEN HARESHBHAI KATHIRIYA,
TRUPESHBHAI HARESHBHAI
KATHIRIYA, DEVANGI HARESHBHAI
KATHIRIYA

51/ PAIKI 1/ PAIKI 1

60

51 Min

Private

Agriculture

0.0365

SHREE SARKAR ( PUBLIC ROAD N.A.)
51/ PAIKI 1 / PAIKI 2

61

63 Min

Private

Agriculture

0.1085

VAJUBHAI NAGAJIBHAI HARKHANI,
SHARDABEN VAJUBHAI HARKHANI,
JASMINBHAI VAJUBHAI HARKHANI,
JIGNESH VRAJLAAL HARKHANI

63/1 PAIKI 2

62

63 Min

Private

Agriculture

0.3362

VAJUBHAI NAGAJIBHAI HARKHANI,
SHARDABEN VAJUBHAI HARKHANI,
JASMINBHAI VAJUBHAI HARKHANI,
JIGNESH VRAJLAAL HARKHANI
63/2.

63

64 Min

Private

Agriculture

0.1376

JAYSUKHBHAI VIRAJIBHAI SOJITRA
64 PAIKI 1

64

64 Min

Private

Agriculture

0.0617

KASHIBEN GIRDHARBHAI SOJITRA,
NIRMALABEN GIRDHARBHAI SOJITRA,
KANTABEN GIRDHARBHAI SOJITRA,
NITABEN GIRDHARBHAI SOJITRA,
BHUPATBHAI GIRDHARBHAI SOJITRA,
SUBHASHBHAI GIRDHARBHAI SOJITRA,
64 PAIKI 1/ PAIKI 1
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65

64 Min

Private

Agriculture

0.0636

SOJITRA BACHUBHAI NARANBHAI
64 PAIKI 2/ PAIKI 2

66

64 Min

Private

Agriculture

0.0809

RANK JIVTIBEN GOVINDBHAI
64 PAIKI 2/ PAIKI 1

67

65/1 Min

Private

Agriculture

0.1941

RANPARIYA BABUBHAI VITHALBHAI
65 /1 PAIKI 2 /PAIKI 1

68

65/1 Min

Private

Agriculture

0.034

RANPARIYA SHAILESHBHAI
MOHANBHAI
65/1 PAIKI 2

69

79 Min

Government Waste Land

0.0535

SHREE SARKAR GAUCHAR GRA. PAN.
VADIYA
79/1.

70

79 Min

Government Waste Land

0.7619

SHREE SARKAR GAUCHAR GRA. PAN.
VADIYA
79/1.

71

88 Min

Private

Agriculture

0.1806

KATHIRIYA VILASBEN RAMIJIBHAI
88 PAIKI 1 / PAIKI 3

72

88 Min

Private

Agriculture

0.1698

KATHIRIYA SAVITABEN RAMIJIBHAI
88 PAIKI 1 /PAIKI 1

73

88 Min

Private

Agriculture

0.1586

KATHIRIYA KAILASHBEN RAMIJIBHAI
88 PAIKI 1 / PAIKI 2

74

89 Min

Private

Agriculture

0.0151

SHREE SARKAR ( PUBLIC ROAD N.A.)
89 /PAIKI 2 /PAIKI 3

75

89 Min

Private

Agriculture

0.0371

SHREE SARKAR ( PUBLIC ROAD N.A.)
89 /PAIKI 2/ PAIKI 3

76

96 Min

Private

Agriculture

0.1537

MUKTABEN SHAMIJIBHAI SOJITRA,
HANSABEN SHAMIJIBHAI SOJITRA,
JAYANTIBHAI SHAMJIBHAI SOJITRA,
LATABEN SHAMIIBHAI SOJITRA,
PRAVINBHAI SHAMIJIBHAI SOJITRA
96 PAIKI 1

77

96 Min

Private

Agriculture

0.1718

SOJITRA JIVTIBEN DHIRUBHAI, SOJITRA
SANGEETABEN DHIRUBHAI, SOJITRA
GOPALBHAI DHIRUBHAI

96 PAIKI 2

78

98/1 Min

Private

Agriculture

0.0613

SOJITRA VINUBHAI SAVJIBHAI
98/1 PAIKI 2

Total

12.0823
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